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Title : Papers laid on the Table of the House by Ministers/members.

 

MADAM SPEAKER: Papers to be laid, Shri G.K. Vasan.

THE MINISTER OF SHIPPING (SHRI G.K. VASAN): I beg to lay on the Table:

(1) A copy each of the following Notifications (Hindi and English versions) under sub-section (4) of Section 124 of the Major Port
Trusts Act, 1963:-

(i)                G.S.R. 75(E) published in Gazette of India dated the 5th February, 2009 approving the New Mangalore Port Trusts
Employee's (Recruitment, Seniority and Promotion) Amendment Regulations, 2008.

(ii)             G.S.R. 76(E) published in Gazette of India dated the 5th February, 2009 approving the New Mangalore Port Trusts
(Allotment of Residences) Amendment Regulations, 2008.

(iii)           G.S.R. 77(E) published in Gazette of India dated the 6th February, 2009 approving the New Mangalore Port Trusts
Employees' (Recruitment, Seniority and Promotion) Amendment Regulations, 2009.

(2) Three statements (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(Placed in Library, See LT No.-349/09)

(3)  A copy of the Outcome Budget (Hindi and English versions) of the Ministry of Shipping for the year 2009-2010.

(Placed in Library, See LT No.-350/09)

 

 

 

 

 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY (SHRI JYOTIRADITYA M. SCINDIA): I beg
to lay on the Table:

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Export Inspection Council of India (including its Export
Inspection Agencies), New Delhi, for the year 2007-2008.

(ii) A copy of the Annual Accounts (Hindi and English versions) of the Export Inspection Council of India (including its Export
Inspection Agencies), New Delhi, for the year 2007-2008, together with Audit Report thereon.

(iii) A copy of the Review (Hindi and English versions) by the Government of the working of the Export Inspection Council of
India (including its Export Inspection Agencies), New Delhi, for the year 2007-2008.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(Placed in Library, See LT No.-351/09)

(3) A copy of the Special Economic Zones (Second Amendment) Rules, 2009 (Hindi and English versions) published in

Notification No. S.O. 1293(E) in Gazette of India dated the 20th May, 2009 under sub-section (3) of Section 55 of the
Special Economic Zone Act, 2005, together with Statement of Objects and Reasons and explanatory note.

(Placed in Library, See LT No.-352/09)

 

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI D. PURANDESWARI): I
beg to lay on the Table:-



(1) A copy of the Annual Accounts (Hindi and English versions) of the Indian Institute of Technology, Kharagpur, for the year
2007-2008 together with Audit Report thereon.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(Placed in Library, See LT No.-353/09)

(3) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Institute of Technology Bombay, Mumbai, for
the year 2007-2008.

(ii) A copy of the Annual Accounts (Hindi and English versions) of the Indian Institute of Technology Bombay, Mumbai, for
the year 2007-2008, together with Audit Report thereon.

(iii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Indian Institute of
Technology Bombay, Mumbai, for the year 2007-2008.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above.

(Placed in Library, See LT No.-354/09)

(i) A copy of the Annual Report (Hindi and English versions) of the Pt. Dwarka Prasad Mishra Indian Institute of Information
Technology, Design and Manufacturing, Jabalpur, for the year 2007-2008.

(ii) A copy of the Annual Accounts (Hindi and English versions) of the Pt. Dwarka Prasad Mishra Indian Institute of
Information Technology, Design and Manufacturing, Jabalpur, for the year 2007-2008, together with Audit report
thereon.

(iii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Pt. Dwarka Prasad
Mishra Indian Institute of Information Technology, Design and Manufacturing, Jabalpur, for the year 2007-2008.

(5) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (4) above.

(Placed in Library, See LT No.-355/09)

(6) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Institute of Management, Calcutta, for the year
2006-2007, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Indian Institute of
Management, Calcutta, for the year 2006-2007.

(7) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (6) above.

(Placed in Library, See LT No.-356/09)

(8) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Institute of Management, Indore, for the year
2007-2008, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Indian Institute of
Management, Indore, for the year 2007-2008.

(9) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (8) above.

(Placed in Library, See LT No.-357/09)

(10) A copy of the Annual Accounts (Hindi and English versions) of the Assam University, Silchar, for the year 2007-2008
together with Audit Report thereon.

(11) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (10) above.

(Placed in Library, See LT No.-358/09)

(12) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Institute of Science Education and Research,
Pune, for the year 2005-2007.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Indian Institute of Science



Education and Research, Pune, for the year 2005-2007.

(13) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (12) above.

(Placed in Library, See LT No.-359/09)

(14) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Institute of Science Education and Research,
Pune, for the year 2007-2008.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Indian Institute of Science
Education and Research, Pune, for the year 2007-2008.

(15) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (14) above.

(Placed in Library, See LT No.-360/09)

(16) A copy of the Annual Accounts (Hindi and English versions) of the Indian Institute of Science Education and Research,
Pune, for the years 2006-2007 and 2007-2008, together with Audit Report thereon.

(17) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (16) above.

(Placed in Library, See LT No.-361/09)

(18) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Institute of Management, Lucknow, for the
year 2007-2008, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Indian Institute of
Management, Lucknow, for the year 2007-2008.

 

 

(19) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (18) above.

(Placed in Library, See LT No.-362/09)

(20) (i) A copy of the Annual Report (Hindi and English versions) of the Jawaharlal Nehru University, New Delhi, for the year
2007-2008.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Jawaharlal Nehru University,
New Delhi, for the year 2007-2008.

(21) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (20) above.

(Placed in Library, See LT No.-363/09)

(22) (i) A copy of the Annual Report (Hindi and English versions) of the Aligarh Muslim University, Aligarh, for the year 2007-
2008.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Aligarh Muslim University,
Aligarh, for the year 2007-2008.

(iii) A copy of the Annual Accounts (Hindi and English versions) of the  Aligarh Muslim University, Aligarh, for the year 2007-
2008, together with Audit Report thereon.

(23) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (22) above.

(Placed in Library, See LT No.-364/09)

(24) A copy of the Annual Accounts (Hindi and English versions) of the  North-Eastern Hill University, Shillong, for the year
2007-2008, together with Audit Report thereon.

 

 



 

 

(25) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (24) above.

(Placed in Library, See LT No.-365/09)

(26) (i) A copy of the Annual Report (Hindi and English versions) of the Sarva Shiksha Abhiyan (State Mission Authority),
Nagaland, for the year 2007-2008.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Sarva Shiksha Abhiyan
(State Mission Authority), Nagaland, for the year 2007-2008.

(27) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (26) above.

(Placed in Library, See LT No.-366/09)

(28) (i) A copy of the Annual Report (Hindi and English versions) of the Sarva Shiksha Abhiyan (State Mission Authority),
Meghalaya, for the year 2007-2008.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Sarva Shiksha Abhiyan
(State Mission Authority), Meghalaya, for the year 2007-2008.

(29) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (28) above.

(Placed in Library, See LT No.-367/09)

(30) A copy of the Annual Accounts (Hindi and English versions) of the  Kendriya Hindi Shikshan Mandal, Agra, for the year
2007-2008, together with Audit Report thereon.

(31) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (30) above.

(Placed in Library, See LT No.-368/09)

(32) A copy of the Memorandum of Understanding (Hindi and English versions) between the Educational Consultants India Limited and
the Ministry of Human Resource Development for the year 2008-2009.

(Placed in Library, See LT No.-369/09)

(33) A copy of the Memorandum of Understanding (Hindi and English versions) between the Educational Consultants India Limited and
the Ministry of Human Resource Development for the year 2009-2010.

(Placed in Library, See LT No.-370/09)

 

(34) A copy of the Statement (Hindi and English versions) explaining reasons for not laying the Annual Audited Accounts of the
Mizoram University for the year 2007-2008 within the stipulated period of nine months after the close of the accounting year.

(Placed in Library, See LT No.-371/09)

(35) A copy of the Statement (Hindi and English versions) explaining reasons for not laying the Annual Report and Audited Accounts
of the Allahabad University for the year 2007-2008 within the stipulated period of nine months after the close of the accounting
year.

(Placed in Library, See LT No.-372/09)

(36) A copy of the University Grants Commission (Inspection of Universities) Rules, 2009 (Hindi and English versions) published in
Notification No. G.S.R. 240(E) in Gazette of India dated the 6th April, 2009 under Section 28 of the University Grants
Commission Act, 1956.

(Placed in Library, See LT No.-373/09)

(37) (i) A copy of the Annual Report (Hindi and English versions) of the Auroville Foundation, Auroville, for the year 2007-
2008.



(ii) A copy of the Annual Accounts (Hindi and English versions) of the Auroville Foundation, Auroville, for the year 2007-2008,
together with Audit Report thereon.

(iii) A copy of the Review (Hindi and English versions) by the Government of the working of the Auroville Foundation, Auroville,
for the year 2007-2008.

(38)         Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (37) above.

(Placed in Library, See LT No.-374/09)

 

 

संचार और सूचना ौ यो गक  मं ालय म रा य मं ी ( ी स चन पायलट): महोदया, म ी गु दास कामत क ओर से न न लखत
प  सभा पटल पर रखता हंू:

(Placed in Library, See LT No.-375/09)

THE MINISTER OF STATE IN THE MINISTRY OF LABOUR AND EMPLOYMENT (SHRI HARISH RAWAT): I beg to lay on the
Table:

(1) A copy of the Annual Report (Hindi and English versions) of the Employees' State Insurance Corporation, New Delhi, for
the year 2007-2008.

(Placed in Library, See LT No.-376/09)

(2) (i) A copy of the Annual Report (Hindi and English versions) of the Central Board for Workers Education, Nagpur, for the
year 2007-2008, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Central Board for Workers
Education, Nagpur, for the year 2007-2008.

(3) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (2) above.

(Placed in Library, See LT No.-377/09)

(4) A copy each of the following Notifications (Hindi and English versions) under sub-section (3) of Section 37 of the Apprentices
Act, 1961:-

(i)                S.O. 1406(E) published in Gazette of India dated the 4th June, 2009 specifying the subjects, mentioned therein, in
technology as designated trades for the purposes of the Apprentices Act, 1961.

(ii)             The Apprenticeship (Amendment) Rules, 2009 published in Notification No. G.S.R. 388(E) published in Gazette of India
dated the 4th June, 2009.

(Placed in Library, See LT No.-378/09)

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT (SHRI D. NAPOLEON):  I beg to
lay on the Table:

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Swami Vivekanand National Institute of Rehabilitation
Training and Research, Cuttack, for the year 2007-2008, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Swami Vivekanand National
Institute of Rehabilitation Training and Research, Cuttack, for the year 2007-2008.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(Placed in Library, See LT No.-379/09)

(3) (i) A copy of the Annual Report (Hindi and English versions) of the National Institute for Empowerment of Persons with
Multiple Disabilities, Chennai, for the year 2006-2007, alongwith Audited Accounts.



(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the National Institute for
Empowerment of Persons with Multiple Disabilities, Chennai, for the year 2006-2007.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above.

(Placed in Library, See LT No.-380/09)

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND INFORMATION TECHNOLOGY (SHRI SACHIN
PILOT): I beg to lay on the Table a copy of the Outcome Budget (Hindi and English versions) of the Department of Information
Technology, Ministry of Communications and Information Technology for the year 2009-2010.

(Placed in Library, See LT No.-381/09)

 


